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Original Application No. 710/94 Dt.

B0 /Sit.  S. Ge Karimal * e« Applicant;

v/s

Union of India & Ors. ST .o -Responden_ts.

C"RAM s ‘Hon'ble shri B. s. Hegde, M(J)
i) Hon'ble Shri P. P. Srivastava,M(A)
Tribunal's erder: ' ” bt., 0663695

shri D. v. G_langa]:'. counsel for the applicatt.

Applicant has filed CePe 22/95,
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" NO.CAT/BOM/JUDL/(J)/0.A./ 710/94/ SQ_C,a Date: %‘/10/940

From: _ SLS

The Registrar,

Central Administrative Tribunal,

Bombay Bench, Gulestan Bldg. No.6,

3rd/4th floor, Prescot Road, o

Fort, Bombay - 400 001. : : , -

Tao,

1., Shri S5.G.Karjmal,
kfm unxkxngxaaxKHEX&axxuaﬁax
khaxRx&xl&xupkasthaxRakaayxﬂxsaant; '
GenkxrIxRaxxuayxandxnge Podo I, (Constructlon)
gentril Railway, Panvel, DlSt Ralgdd
anve

2, Union of India,through ‘
Shri J.G Sauant Counsel S v

~

for respondents, szbﬁjéi/
wbﬂ

Sub: Mol ExRTR KKK AT oA - /0.A. N0.710/34,
~ S$,G.Karimal - . eee Apaicants.
V/s

Gentral Railuay,
. Respondents.

" Sir,

1 am directed to forward the accompanying capy of Judament/

frxder dated 24-10-B4  issued by this Tribunal the above matter.

Yours fdiphfully,
Tl

-

' v =\ For Registrar.
Encl: One Judgment/Ocder Copy. Cj\(;/ '
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